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04].09.200(¢ Present: Mr.Gautam Acharya for petitioner.
. Ms .Mukta Gupta for the State along with
$.I. Ram Niwas, P.S. Mandir Marg.
Grl . W.No.613/2000
, smt.Rajni has been produced by the S.I. Ram
? Niwas, P.S. Mandir Marg along with Rajni’'s father
v ~
shri Pati Ram S/o Chet Ram. We askdgirl Rajni to
. i L
;iﬁ‘ - express her willingness whether she would like to go
= N with her husband or she wants to be with her parants.
Y Bs
2 o she is major about 23 years old,amd has expressed her
L

desire to go with the petitioner, her husband . We

allowfher to go with. the petitioner.

With these observations, the petition stands
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Statement of Mr. Satish Kumar ,
Petitioner on s5.A.

I will keep my wife Rajni properly and

happily.

hastd
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